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tions). I am not permitting anybody
on the subject T am going to the
next item.

(vii) PURCHASE oF COTTON BY COTTON
CORPORATION OF INDIA IN RAJASTHAN,
PUNJAB AND HARYANA
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(viii) REPORTED DEATH OF A PERSON
IN POLICE CUSTJDY DUE TO ALLEGED
TORTURE BY DELHI POLICE

SHRI SATYANARAYAN JATIYA
(Ujjain); Mr. Deputy-Speaker. Sir,

yet another case of death in police
custody, as a’result of torture by the
guardians of law, has come to light.

Lakshman Singh alias Hanuman
was taken into custody by the police
from the Subzimandi Railway sta-
tion on the 5th August, The same
evening he ws admitted to the Jaya
Prakash Narayan Hgspital in a serious
condition. All over his body there
were bun injuries,

In his statement before the Magis-
trate, Lakshman has levelled the
charge that when he was in police
custody a head constable and two
constables caught hold of him forci-
bly, poured kerosene over him and

set fire,

This is indeed a serious
That there is truth in the charge is

charge.

evident from this that cases under
section 302 have been filed against
the sub-inspector and three consta-
bles of Andha Mughal Police Station.

But an attempt is being made to
hush up this heinous crime, Accord-
ing to the police, Lakshman himself
sprinkled kerosene over his body and
set fire. This story appears to be
entirely  concoctedy  Where from
did Lakshman get kerosene while
under police custody? Why did
Lakshman want to kill himself? What
was the police guard doing? A high
level enquiry into the entire mater is
called for. It appears that in order
to put an end to crimes, which are
on the increase the Delhi police has
decided to adopt the easy but bar-
baric method of putting an end to
the lives of innocent people also.



